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Ekview and A nnual Reports of Hin 
dustan Machine Tools Ltd., Banga
lore, Machine Tools Corporation of 
India Ltd., A jm er and Scooters India 
L td., Lucknow and A ccounts and 
A udit Report of National Coopera

tive Development Corpotation

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRY AND 
CIVIL SUPPLIES (SHRI ZIAUR 
RAHMAN ANSARI): Sir, on behalf 
o f Shri A. C George I beg to lay on 
the Table—

(1) a copy each of the following 
papers (Hindi and English ver
sions) under sub-section (1) o1 
section 619A of the Companies Act 
1956:—

(a) (i) Review by the Govern
ment on the working of the 
Hindustan Machine Tools, Limit
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ed, Bangalore, for the year 1973- 
74.

(ii) Annual Report of the 
Hindustan Machine Tools, Limit
ed, Bangalore, for the year 1973- 
74 along with the Audited Ac
counts and the comments of the 
Comptroller and Auditor General 
thereon.

(b) (i) Review by the Gov
ernment on the working of the 
Machine Tools Corporation of 
India Limited, Ajmer for the year 
1973-74.

(ii) Annual Report of the 
Machine Tools Corporation of 
India Limited, Ajmer, for the 
year 1973-74, along with the 
Audited Accounts and the com
ments of the Comptroller and 
Auditor General thereon.

(c) (i) Review by the Govern
ment on the woiking of the 
Scooters India Limited, Lucknow 
for the year 1973-74

(ii) Annual Report of the 
Scooters India Limited, Lucknow, 
for the year 1973-74 along with 
the Audited Accounts and the 
commentss of the Comptroller anJ 
Auditor General thereon.

[Placed Library. See No. 
LT-9828/75J.
(2) A copy of the Certified Ac

counts (Hindi and English ver
sions) of the National Coopera
tive Development Corporation, for 
the year 1972-73 together with the 
Audit Report thereon, under sub
section (4) of section 17 of the 
National Cooperative Development 
Corporation Act, 1962. [Placed in 
Library. See No LT-9829/75.]

Sugar (P rice Determination for 
1974-75 Production) Second A mend

ment Order, 1975
THE DEPUTY MINISTER IN THE 

MINISTRY OP AGRICULTURE 
AND IRRIGATION (SHRI PRABHU- 
DAS PATEL): Sir. on behalf of
Shri Shah Nawaz Khan I beg to lay 
on the Table a copy of the Sugar 
(Price Determination for 1974-75

Paqert Laid 4JULY 25, 1975


